
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

WESTERN ZONE BENCH AT PUNE 

ORIGINAL APPLICATION NO. 62 OF 2020 

 

 

IN THE MATTER OF: 

DAGADKHAN ASANGHATIT KAMGAR VIKAS  

PARISHAD MAHARASHTRA,                                            …APPLICANT 

VERSUS 

STATE OF MAHARASHTRA & ORS.    …RESPONDENTS  

 

INDEX 

S. NO. PARTICULARS  

 

P. NO. 

1 Additional Affidavit on behalf of the Applicant    

 Annexure A-1 

Copy of Photograph form 27 May, 2023 showing 

municipal solid waste being burnt at the site  

 

 Annexure A-2 

Copy of Photographs from August, 2023 

showing fresh municipal solid waste at the site  

 

 

Through  

 

 

 

RITWICK DUTTA  RAHUL CHOUDHARY 

ADVOCATE  

COUNSEL FOR THE APPLICANT  

N-73, Lower Ground Floor, Greater Kailash – 1 
New Delhi – 110048 

Mobile no. 9312407881 
Email:- dclaw160@gmail.com   

 
 

Place:- Pune/Delhi 
Dated:- 02.08.2023 
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ANNEXURE A-1 

Photographs showing burning of solid waste at site as on 27.05.2023 
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ANNEXURE A-2 

Photographs dated 01.08.2023 showing fresh dumping of waste at the site  
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